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htSUMfc  M)UK iX>NK UV LOk SABIIA DURING THL 

FIFILLMU SESSION Oh SECOND LOK SABHA

Period of Sessioii  November 20 to Decembers, 19̂1

Nun.ber of sittings  Ifi

r>ainber of sitting hours 94 hours 41 minutes.

.  Acljoummenl r>iotioas

Notices received  109 

Rrougin before tlie House  42 

Consent withheld.  42 

Admitted  Nil ‘ ’

Bills-

A.  GOVERNMENT BILLS

(i)  latioduce<!r

(1)  Ihe Sugar (Regulation of Production) Bill, 19611961

(2)  The Institute of Technology Bill, 1961

(3)  The Indian Rail ways (Second AmcnAnent) Bill, 1961

(4)  The Iron Ore Mines Labour Welfare Cess Bill, 19611961



(5)  The Telegraph Wires (Linlawful Possession) Amendment Lill, 19S 1 

(̂)  The Constitution (Fleventh Amendment) Pill, 1961

(7)  The Indian Tariff (Amendment) Bill, 1961

(8)  The State Financial Corporations (AmenAnent) Bill, 1961

(9)  The Dock Workers (Regulation of Employment) Amendment Bill, 1961

(10)  The Delhi University (Amendment) Bill, 1961

(11)  The Appropriation (riailvvays) No, 4 Bill, 1961

(12)  The Visva-Bharati (Amendment) Bill,  1961

(13)  The Appropriation (No, ) l ill,  1961

(ii)  Bills passed by llajya Sablia and laid on the Table;

(1)  The Indian Succession (Amendment) Bill, 1961

(2)  The Air Corporations (Amendment)  Bill, 1961

(iii)  joint Committee - Extension of time for presentation of the Report

(1)  The Extradition Bill, 1961----Time extended upto November  30, 19'Sl

(2)  The Religious Trusts Bill, 1960 - Time further extended upto
March 31, 1962.

(iv)  neportof joint Committee presented

The Extradition Bill, 1961

(v)  Dills passed

(1)  The Maternity Benefit Dill, I960, as reported by the Joint CommittcM

(2)  The Apprentice.Bill, 1961

(3)  The Voluntary Surrender of Salaries (Exemption from Taxation) Bill

1961.

(4)  The Industries (Development and Regulation) Amendment Bill, 1961

(5)  The High Court Judges (Conditions of Senrice) Amendnent Bill,

1961.



(6)  Hie Coffee «,Ainendnent) HilL  I96l

(7) llie Assam MunidpaMM'«nipur Ann i.cu*  ; » (lill. IQr 1

(8̂  Tile Indian Standards mstitu.ion {(.r. 1- i;. n Marks) Amendment
Hill, 19f> 1 as passed l»y Ma»vi« Salil

(9'  I He Foreign Awards (Itccxt̂iK!  i.  1 iif<n-emeiit) Dili, 10̂̂ 1  as
passed Dy Rajya Sablia.

(  '  11̂'Institutes of Technologv iiiil  l‘>, •

(j*  I'lie Sugar (Ilegulation of Production) Hi!! 1%1

’12)  Hie Appropriation (Railways) No.4 1

(13’  '!'j>e Constitution (Eleventĥ Aiiiendiiun:’Hill, 1961.

( ̂1) 1  e Appropnation (No. 5) BilL 1961.

(15) Tile Indian Tariff (Amendnent) Hill  196 J

(16) Tile Visva-Bharati (Amendment) Bill, 196)

(17)  The Delhi University (Amendment) Bill, 1961.

(18)  The Iron Ore Mines Labour \̂elfare Cess Bill, 196 L

I bills passed by tlie Houses of Parliament and assented to by the 
President — laul on the Table'

(1 The Appropriation (No, 4) Bill, 1961-

(2) The Sugarcane Cess (Validation) Bill, 196l>

(3) The Inoome-Tax Bill, 1961.

(4)  The Cbnstitutiori'(Tenth Amendment) Bill, 196L

(5)  The Mauking of Heavy Packages (Amendment) Bill, 196L 

(6/  The Delhi (Urban Areas) Tenants’ Relief Bill, 1961.

(7)  The Minimum Ŵges (Amendment) Bill, 1961*

(8)  The Khadi and 'Ullage Industries Commission (Amendnent) Bill, 196 1.

(9)  The Dadra and Nagar Haveli Bill, 1961.

(10)  The Newspaper (Price and Page) Continuance Bill, 1961.

(11)  Tile Indian Railways (Amendment) Bill, 1961.

(12)  The Representation of the People (Amendment) Bill. 1961.

(13) The Incfian Penal Ode (Amendment) Bill, 196L

(14)  The Delhi Municipal Corporation (Amendment) Bill, 1961*



( is) The Indian Standards Institution (Certification Marks) Amendment Hill. 
19̂ 1.

(16)  The Foreî Awards (iTeoô nition and Fnforcement) I ill. 19̂1

(17)  The Voluntary Surrender of Salaries (Exemption from Taxation) fc'ill, 19̂ J
W

B.  PUIVATL ivHuvlB£RS* BILLS

(i) Introduced*

( 1)  The Hindu Succession (Amendment) Bill, 19#) 1 (Insertion of new section 
23.4J by Shri Ajit Singh Saihadi.

(2)  TU:e l-ilii Industry v'.oikers* (Luproven<ent o f workinĵ condiLions) liill, V)-.
by Shri N arayan Ganesii (iora) .

(3)  Coirlndustry (Aiuendinent) Bill, \9*y I {Amendment of  Mans  10 2<''-
21 Oil'I 26)  by Shri Satish Ciiandra Samanta

(4)  liie All India Ayurvedic University Bill, 19̂1 by Siri A T Sama.

(5)  The Civil Aviation (Licensing) Bill, 1961 by Shri Amj ad Ali

(ii)  Opinions on Bill---laid on the Table

Paper No. 1 on the Hindu Marria»e (Amendnent) Eill. I960 {Amendrr.enL 
of Section 23) by Shri Ajit Sn̂ h Saihadi.

(iii)  bills withdrawn

(1) Tiie Celhi Rent Control (An;endme«t) Bill, I960 f Amendment of Sertion
I4)t>y Shri K.T.K. Tan̂amani.

(2)  The Code of Criminal Procedure (Amendment) [ill, (Amendment (̂ ■
Section 4S8) by Sim Ajit Sn  ̂Saiiiadi.

(iv)  Hill nêativeti

The Restoration of Places of Religious Vlforŝip Ijill, I960, by 
Sliri Prakash Vir Siastri.

( v)  Bill u 11 der ix>n si deration

Tiie .’liniiuunj P ri ce o f J ule l:ill, 19?M, by Siri JliuKm Sin't.



A35tîjti —  0l7t 5l6 i57d«l7id 5 7rtlipg i'olisR 25dr R2l e

SI. No. Subjocl  ̂«mr o f .Meiiibpr an t? n ? Mini ster 

Date o f Statement

F all in pri ces of jute in 
('.alaitta markeL 0hri Imlr7jit (,2pt7

Nitymiaijd
[\ c'iiunpo
11 1% I

”  revision in the coal 
i ling industry.

Îirimati Renu 
Oiakravarttv.

Sliri Culzahlal Nauda

28- 1M%]

!̂asU‘m Railway having pit) 
videH a special traia to 
Hindustan Motors from 
ilowTiiii to Hind Motor Halt 
to take people forbredcin̂ 
the st-ikf at tlicir workshop.

.̂ri K.TK. 'laiganiani  5?iri Sialinawaz Khan 

2. 12. 1% 1

Commonwealth Immîrsiits 
13ill of the United fCinedom 
iind effect on India and the 
Commonwealth link.

Shri N ajsiiir Bhamdia  9irimati L akshmi 
N. Voion.
4. 12 1961

Retrenchment of iwoikers 
of Rajghara and Nandini 
mines under Bhilai Steel 
P roj ect

Shri S.M. Eaieijee Saidar Swaran Singh 

S 12 1961

Hi recti ves o f th e P lannin g 
Commission in the implemen­
tation of the Kerala Âgrarian 
Relations Act.

Shri P.T. Punnoose Shri SN. iVî ra 

6.12 1961

' 7  CiDundine of nearly half of 
the aeioplanesof tnelndian 
Airlines Ccfrporaton

Shri SNj, Banerjee Siiri  ĵ med 
idohiuddin. 
7.12 1961

Outbreak of fire at ̂iaha 
rajgaij Bazar, î artala in 
TripurfiC .

Shri Dasaratha Deb Sbri 6.N. Ditar 
8.12.1961

9-  Stride by class IV employees 
and sanitary staff of ue Lady 
H ardinge Medical College and 
HoqjitS,

Ur.  G.S. Melkote Shri D.P. Kamiaikar 
8.12 196 1

10.  Situation arising otit of the 
shortage o f coke auppH es to 
the engineering units in 
Coimbatore.

Shrimati Parvathi M, 
Kriahnan.

SardarSwam Sinĝ 

8.12.1951



No. o f  d iv is io n s  held  ^

6. F in an cia l B u s in e s s

(i) Supplen^entary Lem aiiiis for Grants (BailK^ays)

3. Livisioas

S ubject P resen ted  on D iscu sse d  on Voted on

Supplementary Dem ands for Grants 
(P a iiw ^ 's)  for 1961’6 2.

2 7 .1 M % 1  3 0 .11 .19 6 1  
2.12.196 1

2 .12 .19 6 1

(ii) Supplementar)' Leir.ands for Qrants (General)

Subj e e l P resented  on D iscu sse d  on Voted on

Supplementaiy Dem ands for Grants 
(General) for 196 H 2.

2 7 .11 .19 6  1 4-12.1961 
6 . 12.19 6 1

6 .12 . 1961

7 H ainan-!lour D isc u s s io n s  under hule  55

Subject N ane o f Member Date o f  d iso issio n

1. Shortage o f  doctors in th e  r>aidit pw arika N alh 30 1 M 9 6 1
oDunti>*. liw aty

2. Coal Mines PIDvident Fund Shri J.H. Vittai Rao 4-12.I96J
Scheme.

3. D ili sti an Mi ssion  ah e s  Sliri ^raka;^ V irS h asth  8-12-196 1

{J. L is c u s s io n s  o f  iV*alters o f  l;r^e.il }’ u!>lic li^.^iortaiire

Subject Naiiie o f ?.'eniber Date o f  d iscu ssion

1. Conviction and imprisonn>ent o f 9iri S-M- r a i e i je e  2 9 .1M 9 6 1
C ol. lihattacharya Pakistan  
M ilitaiy TribunaL

2. L a te s t  C hin ese  in cu rsion s into S in  Atal Rihan V q p a y e e  4-12*1951
Indim  te n ito iy . 5>12 196 l

3. L ic e n c e  granted to K a lin ga  Shri N aiii Pai
A irlin es to operate a sch ed u le  5. 12 19f,I
eti servi CM betvv e«i Bombay



9.  iVienibers

(i) (. atii or affi nij al

N aiie Con stiti' (Ht' Stat*'
j r affi nu atiOil

(1)  Sit r  Tilubato sin  N a{»a H i 11 s im d 
j aiiiir Tuetisfiî  ̂Arna

Assign -  Affinnation ’a
l̂art I)  FiiftliF*! 2:i.
'Iribol An*as

(2)  Sliii Siiiiji  Rupji  ?)adraX
1̂0 ft ci  ̂agar II aveli

l.nion tern-  Oath in (,uja  27.11*̂ 1 
ton' of îadra  rati.
iV 3 tzil r

! 1 a vel i.

(ii) I rave o f Absence

(a) Leave granted

SI  No. Nai.n Period for which leave granted

(1) Hani Maijula Devi 7th August to 25th August 1961 - 
(Fourteenth Sessioii)

(2) Shii Sarangadiara Sinlia 7th August to 1st September 1961 
(fourteenth Session)

i (3) 9iii L aMn» N arayan Uhanj Deo. 21st August to 8th Sept an her, 1961 
(Fourteenth Session)

(4) Shri B.Po(.+:er 16th August to 8lh September, 1961 
(Fourteenth Session)

(S) Shri l.R. Neswi 7lh August to 29th August, 1961 
(Fourteenth Session)

/  (6) Shn Nani Chaidrr Kasliwal 20th November lo 8th December̂ 
1961 (Fifteath Sesaon)

7(7) Shri Koisaii Haider 7th August, to 8th September. 1961 
(Fourteoith Session)

 ̂(8) Shri DwarikaNath lewari 7th August to 8th Sesptember, 1961 
(Fourteenth Sesaon)

J (9) Shri U. Muthuramalinga Ihevar 20th November to 8th December. 
1961 (Fifteenth Sesaon).



---------------------------�------------�--------

SI. No. Name rerioJ br which leave granted 
-------. -- -

----------

10. Sh rim a ti Ila Pal diou <liuri 

11. Stri V.N Swani. 

J 12. HerHighn essMaharani Vijaya 
!l aje Scindia of Gwalior. 

J 13 Shri Narasin�aMalla Deb 

� 14. Shri Kaihaiy ala! Khadiwala 

20th �ovmiberto 81h December, 1961 
(Fifteenth Session). 

14th Augu.sL to alb September, 1961
(Fourtemlb Seamon) 

�0th !\ovember-, 81\ December. 191il 
{ Fi ftemth S�sion). 

20th N ovember to 51h December. 191; 1 
(Fi ftemth Session) 

20th "' o vem ber to 8th December, 196 1 
(Fi ftemth Session). 

(b) Absence eu,1.=oae<l 

---------- ·---

Name Period br which absence condoned 

(1) Strim ali lalita Rajya l 8Xlni 7th March to �lh May, 1%1 

·--------------------

10 ... obone 

SI. No. Brief Sibject 

J•(l) Annual Rq:>ortoftheHindustau
Antibiotics Limited i, r 19 :'fl :V 

.(2) Annual Rq:>ort of 'the Hindustan
Anlibiotics limited for l9f!' "iO 

(3) Join t Committ ee  on State tinder 
tak.in gs. ·: 

/(4) Pandiayat, Raj 

--��---
----

.. : .; .... ,. <.: ... ,,:I tn!•,•thr.r 

1 nder 
re ule 

Msr,ber 

189 Stli N. R.M 
Swanr 

189 Sui N. JUf. 
Swamy 

342 Sba IC. T IC 
Tmgaami 

Date Deci sio:i 
of dis, of the 
aaeaon. House. 

23. ll,, l Adol'I" 

23 11.61 Ado 1 •I 

24. U.,;l Disco
ion hr. 
OVP.f, 

2�U.61 
27. J}.,r;J



SNo, ̂ Brief Sobject  Under  Merabfir 
nule

Date of
discuŝ
sion.

Ded don o f 
the House.

(55) Annual Report of loitiai 189189  w99iri EKwan Chand 22B.11.6111.61 
Refineries limited for Shaim;
1959-601959-60

Adopted

(6) Tenth Report of II,P.&C. 189189  Shri B.N. Datar 2929.11.61
30
11.61

30.IL6161
Adopted

(77) Major Rdlway Acddents 189189  Shri Rcqendra Sngh 22.1̂61

8

1̂61

8.12.6112.61

Adopted

(8) International situfltion 342342  Shri Jawahadal 77*12.6112.61
Nehxu ----

Substitute 
morion 
moved by 
Shri Ĵ oia- 
tha Rao 
adopted.

11. Obituary References:

Sl« No.  None and particulars of membership .Dale.b f  Date on which 
death  reference m ade

(D Shri Balaŝ eb Salunkê: sitting member o f 
Secon d Lok Sabha. 1010.9.61 209.61 20.11.196111.1961

(2) Sardcu- Sant SSngh» member of the foimer 
.Central Lê slative.Assembly. 1313-9.61 209.61 20.»1.19611.1961

(33) Shri SuGhin Kumar Patenya, member of the 
First Lok Sabha. ' -33.10.61 2010.61 20. IL19611961

(44) Shri B.S Hiray, m od ber o f th e foim er
. Con tral L ea si a ti V e A ssoD bly an d 
the PiDirisionid Padiament. 66.11L61 2061 20.11.196111.1961

(55) Lala.Adunt.Rai, sitting member of 
Second Lok Ŝ ka. ,3030.11.196111.1961 L12.1̂ 61

(6) Shri Kanayalal Nanabhai.Desflit member of 
.firstLok Sabha, theOnstitaent 
.Aaoembly of Inifia and the Pioifiaional 
Paili ament. 6. U 19611961

Papom laid on the Table by GoveramenL: 25.7

13

25.7

13. PelitifMis:

Presttited by Member  :  1



1)

14.  Questions ansv̂ered

(1)  Starred

(:3  Un starred 1746

(3)  Short Noti<ce  Nil

15.  Resolations:

A, ; Statutory Resolutions

Si. No.  Subject Statutory
provision Monber Date of  Decision 

discus  of the 
sion.  House.

(1)  Disappro val o f Sugar 
(Regulation of Pro 
duction) Ordin ance, 

1961. .

Article 123(2) 
(a) of the Gon̂ 
sti lotion.

Sliri Braj Raj 
Sngh 27. IL 1961 Negatived

(2)  Approval of levv of 
export duty on Lac

Section 4A(2) 
o f the Indian 
Tariff Act, 

1934.

Shri Satish 
Choi dra

6.12.1961 Adopte.l,

B.  PriVate Members’. Resolutions

53.No, .  Subject Member Date 0 f dis' 
cu ssion.

Decision of the 
House. ;

(I)  .AshesofNetaji 
'Sobh a a sh} Ch an dra 
Bo se. .

Sardar Iqbcd 
Snf#i

8.9.1961 
ZV) 1.1961

mthdrawn by leav̂: 
of the House

(2)  Ultimatum <o Pr r 
tuguese Govt, to 
withdraw from 
Danan and Diu.

9iri S.M.
i;aii eije e
t

24.21.1961
8.12.1961

Hithdra%wi by leii' c* 
oftheHouse-

(3)  Dress regul ation s 
for members of 
Lok Sabha ;

£hri N.R.M. 
Swany.

8.12.1961 -do-

(4)  tCompolsoiy Mil! 
laiy trmnine for 
Coilece 80 d 
Scbool students.

Dr. Ram Subhag 8.12.1961 DfseDfsejsflion not 
oondnded.



1616. Slaleiiieats by  Ministers

SI. No. Subject . an eof Minister Date

/Cairectijig replies given  Shrimati Laleahin- N, Merion 
on 88.99. 19511951 to. supple-
 ̂enterics on‘S.CJ, ĵ33S
ĝarding Bntish citi- 
. t*nsbip for Phi zo,

20.116120.1161

2.

33.

;R&:way.Acd deots Shri Jagjivn Ram

Import of petroleum pco-  Shri K.D» Malaviya 
ducts and other connec­
ted iTiQttsr&

2020-11-61

20

11-61

20.11*6111*61

'Correcting reply given 
on 66.9.19619.1961 to a 
supplementvy on SQ> 
12461246 regarding pri­
vate bus service in 
Delhi,

Shri naj Bahadur 21.1L61

S  PiDgranmme for the next 
general elections.

Shri Jawaharlal Nehni 2323.11.6111.61

‘Govt, fiuaness for the 
week commencing
2727.U 1̂1.

Shri SatyaNarayan Sinha 2525 1111 6161

7.  •Correcting repiy given 
OD 7.9.61 to a supple­
mentary on SQ. 12791279 re­
garding Indian Inslituie 
of Tecmiology,Madras.

Dî Mono Mohon Das 2727.11.6111.61

8w  iCorrecling the reply 
given on.44.9.619.61 to a 
supplementaiy on'SQ. 
11671167 re; Indian Insti- 

9  tL: e o f Technology, 
Kaipnr.

Dr. Mono Mohon Das 27.11.61

,|rinance Minister’s visit  Shri Moraiji Desoi 
' abioad.

2727.11̂6111̂61

10.  «Coirecdng the reply given Shri«A.K. Chanda
on 3131«8«618«61 to a snpple- 
mentaiy on S,Q. H 1717 re: 
allotment of bungalows 
to M.Ps.

28-11-61



1212

SI. No Subject N ame of Minister Date

Ih Correcting the reply given 
on 1̂ 9.51 to a sDpplementary 
on S.Q. X2 2B regarding Agii- 
cultural Commission: '

Dr P.S. Deshmnkh 29.1L61

12- R̂ orted delay in execution 
of the Farakha Barrage due 
to Pakistan’s insistence on 
prior talks.

Shri Jaisukhlal Lalshankar 
ilathl

30.11.61

13̂ Functions and-activities of 
the State Trading Corporation 
of India Limited

Shri Nityanand Kanungo 2 12 61

14 Covemment business for the 
week commencing 4 1*2-61

Shri Satya Narayan Sinha 2 12-61

15- Information in respect of reply 
given on 23-1123-11 6161 to S.Q, 147 
regarding dropping operations 
in Orissa.

Sardar Surjit Singh Majithia 5 12 61

16. Correcting the reply given on 
25 11-61 to S.Q. 249 regarding 
cheating of Postal Department

Or P  Subbrayan 7 1261

17 Administrative Set-op of the 
Union teiritones of Himachal 
Pradesh, Manipur and Tripura

Shri Lai Rahadur Shastri 7.12-61

18 Overpayments made to con­
tractors on South-Eastern Rail­
way .

Shri S.V, Ramaswamy 8 1261

19. Correcting the reply given on 
30.1L61 to S,Q. 401 regard­
ing general elections in 
Punjab.

Shri P,M  Hajarnavis 8.12 61

20. Commerce and ladastiy 
Ministei's visit abroad.

Shri K.C. Raddy B 12.61

2h Report of Special Committee 
of Secretaries on the contract 
with Messers. Levy Aato 
Parts of Cnada.

Shri Kotha Ragburamiah 8 1261




